
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

SOUTHERNZONE,CHENNAI 

O.A. No. 245 of 2024 (SZ) 

IN THE MATIER OF: 

SUO MOTU based on the News item in 
Deccan Herald dt: 20.07.2024 titled, 
"Karnataka among worst performing 
States in clean air programme spending 
Bengaluru at bottom among cities." ... Applicant 

And 

Central Pollution Control Board (CPCB), 
Represented by its Chairman, 
New Delhi and Ors. . .. Respondent(s) 

INDEX TO REPORT FILED BY RESPONDENT No. 3 

s. Anne 
Date Description of Documents 

Pg. 
No. -xure No. 

1. 22.09.2025 Affidavit of Respondent No. 3 1 

2. A-1 ---- Details of City-wise release & utilization of 8 

funds under NCAP during FY 2019-20 to 

2025-26 

3. A-2 ---- Details of meetings held by vanous 9 

committees constituted in Karnataka under 

NCAP 

4. A-3 ---- Improvement 1n PMl0 concentrations 1n 1-0 

four cities of Karnataka in FY 2024-25 w.r. t. 

FY 2017-20 

Dated at Chennai this the 22nd day of September 2025. 

Counsel for Respondent No. 3 
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Annexure I 

Details of City-wise release & utilization of funds under NCAP during FY 2019-
20 to 2025-26 (till 15th Sept, 2025)   

(Amount in ₹ Crore) 

City Total released Total Utilisation Utilization % 

Bengaluru 541.1 430.91 79.6% 

Gulburga 33.72 12.36 36.6% 

Hubli-Dharwad 28.65 16.19 56.5% 

Devanagere 15.35 12.36 80.5% 

Total 618.82 471.82 76% 
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Annexure II 

Details of meetings held by various Committees constituted in Karnataka State 
under NCAP 

  

Meetings 
No. of 

meetings held 
till date 

No. of meetings 
held in FY 

2024-25 

No. of meetings 
held in FY 

2025-26 

State level Steering 6 3 0 

State level Air Quality Monitoring 
Committee/ State Level Implementation 

and Monitoring Committee (AQMC) 
17 3 1 

District/City Level Monitoring & Implementation Committee 

Bengaluru 6 1 0 

Gulburga 5 1 1 

Hubli-Dharwad 10 1 1 

Devanagere 14 4 2 

Total 35 7 4 
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 Annexure III 

Improvement in PM10 concentrations in four cities of Karnataka in FY 
2024-25 w.r.t. FY 2017-18 

  

* National Ambient Air Quality Standard for PM10 level is 60 µg/m3. 

  
  

***** 

  

  

  

 

S. 
No. 

Cities 

2017-18 2024-25 Improvement in PM10 
concentrations with 
respect to 2017-18  

(%) 

Average PM10 
concentrations  

(µg/m3) 

Current Year Average 
PM10 concentrations 

(µg/m3) 
1 Bengaluru 92 68 26.1 
2 Devanagere 74 57* 23 

3 
Hubli-

Dharwad 
79 61 22.8 

4 Gulbarga 55 52* 5.5 
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BEFORE THE HON'BLE NATIONAL 
GREEN TRIBUNAL, 

SOUTHERN ZONE AT CHENNAI 

O.A. No. 245 of 2024 (SZ) 

IN THE MAITER OF: 

SUO MOTU based on the News item 
in Deccan Herald dt: 20.07.2024 
titled, "Karnataka among worst 
performing States in clean air 
programme spending Bengaluru at 
bottom among cities." 

... Applicant 

And 

Central Pollution Control Board (CPCB}, 
Represented by its Chairman, 
New Delhi and Ors. 

. .. Respondent(s) 

REPORT FILED BY 
RESPONDENT No. 3 

M/s. Y. Kavitha, Ms. 1358/2004 

Counsel for Respondent No. 3 

Standing Counsel for MOEF & CC 
Mob. 98415 86629 
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